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ORAL ANSWERS TO QUESTIONS

Dacoity on Howrah—Delhi Janta 
Express near Andul Station

*25. SHRI DINEN BHATTA- 
CHARYYA- Will the Minister of 
RAILWAYS be pleaded to state:

(a) whether the passengers of 
Howrah-Delhi Janta Express were 
looted by dacoits near Andul Station 
of the Eastern Railway on 10th 
February, 1976;

(b) Lf so, the facts thereof; and

(c) what steps have been taken to 
apprehend the culprits and to give 
protection to the passengers?

T H r DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS 'SH l'l 
BUTA SINGH,: (a) to ir) A
statement is loid on the Tabl-> of the 
Sabha

Statem ent

(a) No. Sir. However, a dacoity 
took place in DO Up (Howrah—Delhi 
Janta Express) between Durgapur and 
Raniganj station? of the Eastern Rail-
way on 8/9-2-76 midnight.

(b) On 8/9-2-76 at about midnight, 
about 11/12 persons amongst the 
passengers robbed cash and valuables 
worth Rs. 8,530/- from six passengers 
at the point oi daggers and deadly 
weapons in 2nd class bogie No. 6823 
attached to 30 Up Howrah—Delhi 
Janta E'cpivss : nd got down from 
running train while the train  appro-
ached Ramgunj station Government 
Police Station, Andal started case 
No. dated 10-2-7f; under Sccfjon 
395 IPC.

In another case of dacoity on 
14-2-76 committed in 19 Up Mithila 
Express between Durgapur and Andal 
the police escorting party arrested 3 
persons at Andal and following their 
confession they were also arrested in 
case No. 5 dated 10-2-76 mentioned 
above. One R.P.F. Rakshak has also 
been subsequently arrested by the 
Police authorities in connection with 
the dacoity committed in "39 Up 
Howrah—Delhi Janta Express against 
case No. 5 of 10-2-197G No looted 
property has however, been recovered, 
and the police investigation continues.

(c) The following steps have been 
taken to prevent recurrence of crime 
in trains: —

X. All important passenger trains 
are escorted by Police during 
night.

2 Supervision of Government
Railway Police has been 
tightened up.

3 Armed Police pickets are posted
at time.? in the affected 
stations

State CID staff are persuing 
cases of crime of heinous 
nature to lay their hands on
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the gang members responsible 
for such crimes.

SHRI DINEN BHATTACHARYYA: 
T he statement has said tha t just after 
th e  first dacoity in Andal Station (not 
Andul Station) for which case No. 5 
was recorded on 10-2-76f subsequently 
there was also another dacoity on the 
same line and the same zone. May I 
know whether after the steps tha t 
have been elaborated here in the 
statement have been taken by the 
Government, they are confident that 
the dacoities that are taking place 
there quite often will be minimised 
to the maximum extent?

SHRI BUTA SINGH; Wc are quite 
confident that the steps that have been 
elaborated here and are being con-
templated also will definitely minimise 
the maximisation of dacoities on tfie 
Indian Railways. But, at the same 
time, it is prim arily a question of law 
and order. So, unless the State Gov-
ernments extend their fullest support, 
it will not be possible- to do much

SHRk DINEN BHATTACHARYYA:
I  have got some newspaper reports 
about Ihe dacoities committed

SHRi PRIYA RAJAN DAS MUNSI- 
Why should passengers carry So much 
money in the tram ’* It is a ciim r

SHRI DINEN BHATTACHXR’FVA.
It hag W*en reported in the fISW!fpaper 
of February 20 that th e ir  was a 
dacoity in the Dehra Duo Express w l  
the dayoits decamped with the booty 
after p ilin g  the elnim chum tln-e 
is a statement with me in which I find 
that an R P F  man has been utro^tK h 
R .P F. men are involved in it My 
question is whether the Government 
will institute a thoi ough enquiry into 
Ihe performance of the R'.P.F men whn 
are in mo$t of the cases connected 
w ith not only the dacoits but also the 
mischief-mongers. Many cases have 
been cited in this House and outside. 
M any ewes hffve been reported in the

news papers. But no concrete and 
effective step has been taken up till 
now against these corrupt personnel 
and gangsterism which is prevailing 
m R.P.F.

SHRI BUTA SINGH: I t is true tha t 
a person whose name has been given 
in the statement is an R.P.F. man and 
he is involved. Action is being taken 
against him. All that I can say at this 
«tage is that it is not true to say that
in most of the cases R.P.F. people are
involved. But in some of the cases 
they are involved Instructions have 
been issued that strictest action should 
be taken against the staff that is in-
volved Necessary action is being taken 
by the authorities concerned.
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SHRI V. SHANKER GIR1: Will the  
hon. Minister give the details of the  
people who are involved In it? Are 
they professionals, officials or other*?
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SHRI BtJTA SINGH: If his ques-
tion is lim ited to  the information asked 
for in  Q. No. 25, the  information has 
been supplied in  the statement.

A  case has been registered. The 
XiBmes tha t have been m entions? are?

(1) Parmai Dey of Sapwan of 
Burdwan District

(2) Suraj Singh of Howrah
(3) Provat Robi of Budrwan Dist. 

at Andal

(4) One R .PF  Rakshak named 
Daroga Smgh, about whom 
reference was made by Shri 
Dinen Bhattacharj ya

Introduction of Doable Decker 
on Railways

*20 SHRI RAJDEO SINGH Wih 
the Minibtei of RAILWAYS b t pleased 
to state.

(a) whether Government have de-
cided to intioduce the double decker 
coaches on the railway*;

(b) if so. whether a two-deck 
coach is being fit tod at the Integra t 
Coach Factory, Peramhur and whe-
ther the actual tua l-:u n s with iegu- 
lar tram<, have been completed, and

(c) whether sufficient sitting capa-
city, height and pa&sengei amenities 
have been estimated foi track clear-
ance?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD SHAFI QURESHI) <a) to 
(O The body shell of only one pro-
totype double decker coach has been 
manufactured and is undergoing static 
tests at ICF, Peram bur Tual runs 
s-ha1! be made after static testing, 
modifications necessitated thereby and 
furnishing etc. are completed The 
decision for introducing double decker 
coach for public use, freciuencv of 
service, time and programme for

further manufacture te in g  dependent 
on test results, passenger reaction; 
cannot be forecast « t present. Estimate 
and designs for adequacy of sitting 
capacity, height etc. and passenger 
amenities have been completed.
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